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ASSAM ACT I OF 1937. 

THE ASSAM LOCAL RATES (AMEND­
MENT) ACT, 1937. 

[Passed by the Assam Legislature.] 

(Published in the Assam Ga;:ette of the lOth November 1937.) 

An Act to amend the Assam Local Rates (Amendment) 
Act, 1932. 

Preamble. WHEREAS it is expedient to amend the Assam Act II of 
Local Rates (Amendment) Act, 1932, for the pur- 1932. 
pose hereinafter appearing :-

It is hereby enacted as follows :-

Short title. 1. (1) This Act may be called the Assam Local 
Rates (Amendment) Act, 1937. 

Commence­
ment. 

(2) It shall come into force a t once. 
2. In section 2 of the Assam Local Rates Act II of 

(Amendment) Act, 1932, for the words 1932. 

" Provided that in the permanently settled 
portions of Sylhet and Goalpara the rate 
shall not exceed two annas eight pies for 
every rupee of the annual value of the 
land and that elsewhere it shall not exceed 
one anna four pies for every rupee of the 
annual value :" 

the following words be substituted, namely :­

" Provided that the rate shall not exceed one 
anna four pies for every rupee of the 
annual value of the land :" 

PM Indian: 1 anna] [English : ld. 

A. G. P. (L. C.) No. 83-550-21·12·1937. 
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